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Diphtheria
INS. Shri Run Krishan: Will the 

Minister of Health be pleased to 
state

(a) whethei it is a fact that di­
phtheria disease among children of 
India is on the increase,

(b) if so, what are the causes for 
the increase, and

(c) the steps taken to check them*

The Minister of Health (Shri K&r- 
markar)* (a) The Governments of 
Bombay, Kerala and Mysore have 
reported slight increase in cases of 
diphtheria among children in their 
respective States No increase in the 
incidence has been reported so far 
by any other State

(b) The main cause for the in­
crease reported by the State Govern­
ment'! concerned is rapid urbanisation 
and consequent overcrowding and 
constant movement and intermingling 
of population in urban areas

(c) Following steps have been 
taken by the State Governments to 
■check the disease —

(1) immunisation of contacts 
against diphtheria,

(2) disinfection of infected and 
surrounding premises, and

(3) isolation and treatment of 
cases

Kanpur Medical College
("Shri S M Banerjee

IKS. ^ Shri Tangamanl.
Shri A K. Gopalan

Will the Minister of Health be 
pleased to state

(a) whether it .9 a fact that the 
Central Government has not paid its
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aid to the Kanpur Medical College 
tor the yean 1957-58 and 1958-59; and

(b) if so, the reasons therefor?
The Minister of Health (Shri Kar­

markar) . (a) No A grant-m-aid of
Rs 12,62,148 was paid to the State 
Government during 1957-58 as Central 
financial assistance m respect of the 
Kanpur Medical College During
1958-59. according to the new pro­
cedure, three-fourths of the total 
amount of Central assistance is re­
leased to the State Governments by 
the Ministry of Finance In 9 equal 
monthly instalments beginning with 
May, 1958 as lumpsum ways and 
means advances and final sanction for 
the grants will be issued by the Minis­
try of Health shortly

(b) Does not arise 
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Tunfabhadra ffifh Level C u il 
Scheme

, . „  f  Shri Na#i Reddy:
TO<* \S h r i  Runam :

Wxll the Minister of Irrigation and 
Power be pleased to state:

(a) the amount of money that w as 
sanctioned for the year 1958-59 fo r 
Tungabhadra High Level Canal, and

(b) the natute of work for which 
the amount was sanctioned9

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) Although 
the Tungabhadra h gh Level Canal 

scheme has been techmcalh ipprov- 
ted, the question of according sanc­
tion to the execution of the project 
is under active consideration Pend­
ing issue of this sanction, no loan has 
been advanced during 1958-59 to the 
State Governments for this scheme al­
though a provision of Rs 40 lakhs has 
been made m the Andhi a Pradesh 
Plan for the year 1958-59

(b) Doe<! not arise

Inland Fishery

io<m J~ sh ri Vidya Charan Shukla: 
\  Shri Kistaiya;

Will tht Ministet of Food and A gri­
culture be pleased to state the details 
and hdlient features of the research 
programmes that have been under­
taken with a view to increase the pro­
duction of inland fish’

The Minister of Food and Agricul­
ture (Shri A. P Ja in ): The research 
programmes undertaken by the Gov­
ernment of India at its C I F  R .S , 
Calcutta with its Sub-Stations relate 
broadly to pond Culture, riverine and 
estuanne Fishenes and lake Fisheries

(I) P o n d  C u l t u r e  Sections at 
Calcutta and Cuttack carry out in­
vestigations on vanbus problems re­
lating to pond culture and estuarin»




